[9 February, 2021]

DR. AMAR PATNAIK: Sir, | also associate myself with the issue raised by the
hon. Member.

Need for release of legacy loan of Rs.2,200 crore as a special package for
Puducherry

SHRI N. GOKULAKRISHNAN (Puducherry): Mr. Chairman, Sir, the Union Budget
for 2021-22 has dealt a deadly blow to the expectations of the people of the Union
Territory of Puducherry. As compared to the last year grant of Rs.1,703 crores, the
grant for the coming year is only Rs.1,729 crores. There is an increase of just
1.5 per cent. | had been repeatedly pleading in this august House that at least a
10 per cent increase should be given each year, considering the rising cost of prices
and expenses. Already, there is a grouse in the minds of the people that the Central
Government is treating the people of Puducherry with a step- motherly attitude.

MR. CHAIRMAN: No, no. Don’t make allegations; make your suggestions. It has
become a fashion.

SHRI N. GOKULAKRISHNAN: The Covid- 19 pandemic impacted the finances of the
UT very badly. It had to mop up the resources beyond the budgetary estimates. The
Centre had to come to the rescue of all the States by arranging loans to manage the
Covid-19 situation. That being so, an increase of a very meagre amount of
Rs.26 crores over the previous year will not in any way help the Government to tide
over the crisis. The demands for writing off the legacy loan of Rs,2,200 crores, a
special package for having run the Panchayati Raj Institutions from 2011-16 and the
reimbursement of the Pay Commission arrears are already pending with the Centre.
In this situation, we expect the Centre to extend a helping hand by providing an
instant increase in the allocation of budgetary grant at least by 10 per cent over the
previous year grant.

Proposal to privatise the Rashtriya Ispat Nigam Limited

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Mr. Chairman, Sir, |
thank you for having given me the opportunity. The foundation for the Visakhaptnam
steel plant, that is, the Rashtriya Ispat Nigam Ltd. (RINL), was laid in 1977 by the
then Prime Minister, Shrimati Indira Gandhi, after a prolonged agitation. The plant
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was commissioned in 1992. The Vizag Steel Plant was built on people’s demand and

sacrifice after “Visakha ukku-Andhrula hakku” agitation. To my knowledge,
hon. Chairman also participated in that agitation. Around 64 villages sacrificed their
lands, which was about 22,000 acres, and properties. Approximately, 16,000 people
got displaced to build this plant. The present value of the plant is more than two lakh
crores. The rationale and justification given for privatizing the Steel Plant is the losses
that it has been reporting over the last few years. Firstly, Visakhapatnam Steel Plant
does not have any captive mines and therefore it is forced to buy the raw material.
The second reason is, it is a professional PSU which reports operational profits.
The company only started reporting losses in the last four years when it had to pay the
huge interest to service debts. Thirdly, the entire industry is facing high iron ore
costs, high freight costs, etc. Finally, sound economic principles suggest the hasty
disinvestment.

MR. CHAIRMAN: Thank you.

SHRI KANAKAMEDALA RAVINDRA KUMAR: The Cabinet Committee on Economic
Affairs has given its in-principle approval for disinvestment of the steel plant. The steel
plant may run by a corporate entity. Even if the plant is handed over to a private
company, the private company has to depend on National Mineral Development
Corporation. Instead of privatization, it may be directed to supply iron to Vishaka
Steel Plant.

MR. CHAIRMAN: Right. Thank you. Shrimati Vandana Chavan. ...(/nferruptions)...
No, no, Mr. Ravindra Kumar. You have to confine to time. ...(/nferruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: The people of Andhra Pradesh are
demanding the Centre to withdraw its decision to disinvest the Government share in
VSP. The people are agitating for the last ...

MR. CHAIRMAN: Shrimati Priyanka Chaturvedi. ...(/nterruptions)...

DR. AMAR PATNAIK: Sir, | would like to associate myself with the Zero Hour mention
made by the hon. Member.

DR. SASMIT PATRA: Sir, | would also like to associate myself with the Zero Hour
mention made by the hon. Member.



[9 February, 2021]

sft sumafey: sfweh fiRie agde

sfiett i1 At (FERTS) : WHTUfT Sfl, 3TUeR! 954 -5 STHR| H Ald T4 H....

sft swwmafey: 99 <an) i Sit, =1 geima a8 g % o179 So @y iferyl
Need for safe return of Indian sailors stranded in China

shiett it aqedt (FeRTSE) : S 9% H o7 WHel Ud g5 WK 31R urgent fawa
DI AT AEC & #1131 AR 1 AR tadesial othad e B i gwan A

foaT 21l MV Jag Anand TR MV Anastasia TR B9 S0 Ao aTs+1 9 § %d U

o] 3R ITp! fopell aNis o1 Hee 8! fiel W8l ot MV Jag Anand ® 11 e 9ord
o, & AU T M Gk &, T Ol MV Anastasia | 2, & 3141 1 F1g=1 9 4 € ik a8t
W I aT9d A1, H A g % gART wreifear s anfeyl H9 9 98 B E% U
UR IR & SR 1d H 31 A g9 e 1 off W81 & H yaveHd ihad fafey |
R Ht! {5 S ART Jells, 2020 § 981 TR B U &, SHP] e I ulew Q¥

CIPRSRSIBIRSIIY

st syvmafer: SrieeT ST, a1 81 I8 el Fecyu! &1 49l da=1 =]

g, Ui 9RaES 3N SToMTT §31ed & X9 |31 ; 901 YR IR SdReG HATd
# rog WA (st agE wisfam): wR,..

oft |wrafd: gF g1 H30 S, 379 9819 H respond HRUI

it wvp wisfaan: |l weigy, AT wew 9 O issue WeT H IO 2,
I9b Hed 7 797 Ports, Shipping and Waterways Ministry 3R External Affairs Ministry
IR AT b TSN P A1 S H &1 Uep 1319 & d 199 377 7Y & 3R short
time ¥ issue resolve 81 ST 3R TAR I WIhsRA a1h! &, o A sfear § amaw on
SO

MR. CHAIRMAN: Very Good.

DR. AMAR PATNAIK: Sir, | would like to associate myself with the Zero Hour mention
made by the hon. Member.
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